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Share of Ravi -Bass Waters for   Haryana 

H79L SHRI & S. SURJEWALA : Will the 
Minister of WATER RESOURCES be 
pleased to state: 

(a) the share in the Ravi-Beas waters which 
have been allocated to Haryana by the Erady 
Tribunal and the quantum of water already 
being used by Haryana; 

(b) the hectare of land that could have been  
irrogatedin Haryana had the entire share of 
water flowed in the State from the date of 
decision of Erady Tribual; 

(c) the loss which the farmers in Haryan* 
State suffered) on account of non-reCefpt of 
this water and whether Government would 
consider to re-imburse this loss to Hie 
farmers; and 

(4) by which date the Sutlej-Yamuna Link 
canal in Punjab territory, is likely to be 
constructed and entire share of Haryana in the 
Sutlej-Yamuna   Link   water   start 

THE MINISTER. OF WATER RE-
S0MICES (SHRI V. C SHUKLA!) : (a) A#per 
the "Report of the Ravi-Beas Waters T#pnal" 
of January 1987 Haryana has htm allocated 
4.72 Billion Cubic Metres of Surplus Ravi-
Bens waters. The Tribunal haw also assessed 
the quantum of water used by the fanners and 
other consumptive us*?s in Haryana as on 1-7-
85 as 2.00 Billion metres. 

(b.)i and (c) Does not arise as decisions of 
the Tribunal shall become effective only after 
receipt of its further report giving explanation 
and guidance on the points made out by the 
states and the Government of India under 
Section 5(3) and after the decisions of the 
Tribunal are published in 

(dl Time schedule for completing the SYL 
Canal will depend upon nature and capacity of 
the new agency/agencies to be engaged by the 
Government of Punjab. 

 


